
N O T I C E 

Court No. 20-Please take notice that any opposite party/ies or his /her/ their 

counsel/s in any of case/s listed before Court No. 20, who have not put in their 

appearance, if want/s to appear in the case at the time of hearing, he/she/ they 

must intimate the Court Master/s of Court No. 20 about the same on mobile 

Nos. 9123410020/9123410014 beforethe Court hours on the day on which the 

case/s is/are listed.

The mention slips if any, in respect of tied up cases/ cases of present roster of 

Hon'ble Mr. Justice Anil Kumar Choudhary may be sent through Whatsapp in 

the aforesaid two mobile numbers clearly mentioning the reason as to why the 

case/s may be listed out of turn.

      By order, 
Sd/- 

Dated the 25th May, 2020  (Sanjeev Kumar Das) 
High Court of Jharkhand, Ranchi Joint Registrar (L&C) 


